Goay:  Written Answers
4 Army officers had recently examined
the gyliabi for the various Army Certi-
ficates of Education Examnations.

(b) One officer.

Ways and Meany Advances to State
Governmenty

2086. Bhrl Tangamani: Will the
Minigter of Finance be pleased to state
the amount paid to States as lump
sum ways and means advances in res-
pect of Central assistance for Plan
schemes during 1858-59 so far State-
wise?

The Minister of Finance (Bhri
Morarjl Desai). The amount pad to
States as lump sum ways and means
advances in respect of Central assist-
ance for Plan Schemeg during 1958-
59 so far 13 gwven below.,—

(Rs in crores)
Amount reieased

Name of the so far
Btate

Andhra Pradesh 1362
Assam 6178
Bihar 1313
Bombay 2233
Kerala 614
Madhya Pradesh 1478
Madras 1336
Mysore 282
Orissa 858
Punjab 1281
Rajasthan 746
Uttar Pradesh 2043
West Bengal 1371
Jammu and Kashmir an

Total 165 33

Saluting by Naval Personnel at the
Quarter Deck

Shri H. N. Mukerjee:
2087 Shri Muhammed Ehas:
Shri Prabhat Kar.

Will the Minister of Defence be
pleased to state,

(a) whether 1t 1s a fact that our
naval personnel are under orders to
salute every tune they go to the
quarter deck, and

(b) 1t so, the mgnificance of the
practice?

18 DECEMBER 1988  Written Answers 602§

The Deputy Minister of Defence
(Bhri Nhunmhh) (2) Yes, Sir,

(b) The Naval Ensign 1s fiown from
the Ensign Staff which 1s mtuated at
the after end of the Quarter-Deck and
thus Ensign, which 1s a symbol of the
country, 1s saluted as a mark of res-
pect

Manufacture of Arms and Ammunition

2088. Shri Dinesh Singh: Will the
Minister of Defence be pleased to
state.

(a) whether manufacture of all arms
ana ammunition 15 in the Public Sec-
tor or the Pnivate Sector also,

(b) whether any ‘Sporung' ammu-
nition 15 being manufactured in the
country, and

(c) 1f so, the names of the manufac-
turers and annual production sanc-
tioned?

The Deputy Minister of Defence
(8hr1 Raghuramaiah): (a) In terms of
Government', Industrial Policy Reso-
lution dated the 6th April 1948 and
the 30th Apnl 1956, manufacture of
arms and ammunition and allied items
of defence equipment 1s the exciusive
responsibility of the public sector
However, the existing umits manufac-
turing arms and ammunition for civi-
lian use in the private sector, who
have already been granted licences for
such manufacture, are allowed to con-
tinue, but they are not permutted to
expand their activities

(b) Yes, in Ordnance Factories Cer-
tain arms dealers undertake refiling
of 12 bore ammunition

(c) The information 15 not readily
available

Post-Matric Scholarships to ether
Backward Classes

2089, Shri Siddiah: Will the Minuster
of Education be pleased to state what
15 the minimum percentage of marks
fixed for award of Post Matric Scholar-
ships to the students of the ewer
Backward Classes?





